97 Written Answers

THE DEPUTY MINISTER IN THE
DEPARTMENT OF  ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (SHRI M. S.
SANJEEVI RAO): (a):

(Quantity in M. Tonne)

Month %ﬁ:ﬁlﬁiﬁf
allocated to

Kerala
January, 1983 . . 1,560
February, 1983 . . 1,560
March, 1983 . . . 1,560
April, 1983 . . . 1,950
May, 1983 . . . 1,950
June, 1983 . - . 2,325
July, 1983 . . . 3,325
August, 1983 . . . 3,325
September, 1983 . . 4,300
October, 1983 . . . 5,000
November, 1083 . . 5,000
December, 1983 . . 5,000
Torav 36,855

(b) The State Government requested an
allocation of 5,000 mt. per morh from
September, 1983 onward.

(¢c) Due to limited imports of edible
oils it is not possible for the Central Gov-
ernment to meet in full the requirements
of any State Government. The allocation
of imported edible oils for Public Distri-
bution System is only to supplement the
availability of indigenous oils in the State.
The actual quantity of imported edible
oils to be allocated to a State]Union Ter-
ritory every month is determined after tak-
ing into account the availability of indi-
genous oils, stocks with State Trading
Corporation of India, consumption pat-
tern, pace of lifting in previous years and

1422RS—14

[ 21 DEC, 1983 ]

to Questions gn

other relevant factors, Further the allo-
cation by the Central Government is redu-
ced during the flush season of the year
and increased during the lean period and
festival months when the demand of the
cooking medium increases. The require-
ments of Kerala are also considered on this
basis alongwith other States.

Financial assistance to West Bengal for
dradication .of makiria, family welfare

etc.
3119. PROF. SOURENDRA
BHATTACHARJEE:

SHRI MAKHAN PAUL:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the financial assistance due
to the Government of West Bengal under
various Central schemes regarding family
welfare, eradication of malaria etc. has
been in default; and

(b) if so, what are the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (MISS KUMUD BEN M.
JOSHI). (a) No, Sir.

(b) Does not arise.

P THA TG, arvow & e
w1t ¥ ufear £ w7 @Ww

3120. =t wiwax fwg : A
e ey AT A BT A e

(%) 7T 7@ T ¥ fr fred aw
F ST W O F gdwar fam A
afor & F @ ardiw w3 fam wT
forae  Teaate ety feaw 5w
g FICET T qFw fAmir FE A
T ST YRT O

(=) afz &, @ @41 W@
FT 2 WX IW qEY H G G
FTFETEr A 4 & T oafk &
FIATE A Y T F & I ;|
FTeor § ; WX



